\ 200

SLP(C) No. 20070 OF 1998
| TEM No. 1 Court No. 3 SECTI ON XVI A

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.20070/ 1998

(From the judgenent and order dated 02/09/1998 in OAP 504/98
of The H GH COURT OF JAMMUAIKASHM R AT SRI NAGAR)

AM CUS CURI E HARI SH N. SALVE Petitioner (s)
VERSUS
STATE OF JAMMU & KASHM R & ORS Respondent (s)

(Office report for default)
Date : 02/08/ 2004 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)
M. MN. Shroff, Adv.

For Respondent (s)
M. Subhash Shar ma, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Six weeks’ time is granted to conply with the office report.

(N.  Annapur na) (V. P. Tyagi)
Court Master Court Master



